FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF SANJAY INSECTICIDES PRIVATE LIMITED
_RELEVANT PARTICULARS

| SANJAY INSECTICIDES PRIVATE

1. | Name of corporate debtor

RET. Sl s L T UNED Al
| 2 }'Onl Date of mcorporatlon of corporate debtor______ _6lh January 1 1995 ;;A,,:,
2, Authorlty under which corporate debtor is Ministry Of Corporate Affairs
incorporated / registered Registrar of Companies
(RoC)- Mumbai

4. Corporate Identlty No. / Limited Llab||lt\/ CIN: U24219MH1995PTC084426
Identification No. of corporate debtor

5. | Address of the registered office and principal GUT NO.206 VILLAGE PANSHENDRA
office (if any) of corporate debtor JALNA MH 431203 IN

6. | Insolvency commencement date in respect of 14" November 2019
corporate debtor. e s v R iy cm il

7. | Estimated date of closure of msolvency 12/05/2020(on or before 180 days'
| resolution process | from the date of initiation of CIRP)
8. | Name and reglstratlon number of the | Murlidhar Namdeo Bhalekar
insolvency professional acting as interim

> . IBBI/IPA-002/I1P-N00373/2017-
resolution professional

2018/11116

9. | Address and e-mail of the interim resolution | Address: Nllayam 29 Vishva Karma
professional, as registered with the Board Co-op Hsg Society,CIDCO,N-8-E,
Aurangabad 431003 Maharashtra.
E-mail id: mnbhalekar@gmail.com

10. | Address and e-mail to be used for | Address: Nilayam, 29 Vishva Karma
correspondence with the interim resolution | Co-op Hsg Society,CIDCO,N-8-E,

professional Aurangabad 431003 Maharashtra.
oy | e-mail id: mnbhalekar@gmail.com
11. | Last date for submlssn_on of clalms 22"d December 2019

12. | Classes of credutors if any, under clause (b) of | None
sub-section (6A) of section 21, ascertained by
the interim resolution professional N
13. | Names of Insolvencv Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
| aclass (Three names for each class)

14. (a) Relevant Forms and a) Web link:
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
Lareavailableat: IbINA

Notice is hereby given that the National Company Law Tribunal Mumbai Bench has ordered the
commencement of a corporate insolvency resolution process of the SANJAY INSECTICIDES
PRIVATE LIMITED on 14" November 2019 ( copy of order was received on 5" December 2019
from NCLT ).




The creditors of SANJAY INSECTICIDES PRIVATE LIMITED are hereby called upon to submit
their claims with proof on or before 22nd December 2019 before the interim resolution
professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

The claims may be submitted in their specified forms. Form B — Operational Creditor (other
than Workmen/Employee); Form C — Financial Creditors; Form D- Workmen/Employee; Form
E — Authorised Representative of Workmen/Employee; and Form F — Other Creditors. Copy
of the above Forms can be downloaded from https://ibbi.gov.in/home/downloads

Submission of false or misleading proofs of clatmreshall attract penalties. /
: J L
A )
5h LAl

Date: 8" December 2019 [Sf 180, -2/ | Murlidhar Namd

Place: Aurangabad Interim Resolution Professional




